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*SHRI R. THAMARAISELVAN (DHARMAPURI): I would like to take this opportunity to put forth the grievances of the people
of my consitutency namely Dharmapuri, while supporting the Supplementary Demands for Grants (Railways) for 2012-2013,
presented by the Hon'ble Minister for Railways.

The much demanded Salem Division has become a reality about four years back. But the Division has not become fully
functional as the Railways have not earmarked single paise for the same. The Salem Diivision Office is functioning without
a proper office building. Therefore, there is an urgent need to allocate funds for the purpose of Salem Divison.

Similarly many projects declared for the State of Tamil Nadu remained only on papers even after the demands had become
a reality after an initiative of more than several decades. The State has been meted out a step mother attitude by the
Governments in power. I brought to the notice of the Hon'bel Railway Minister during the initial discussion on current
Railway Budget about some projects which needed his urgent attention. Again below I mention some more demnds
pertaiing to my constituency.

The people of my constituency have been demanding to operate Bush Pull Train during day time between Dharmapuri and
Bangalore and vice-versa.

The trains running between Chennai and Salem should also be run during day time.
The present Bush Pull train be exteneded upto Dharmapuri which is presently running between Yeshvantpur and Hosur.

To reduce the conjuction in coaches, additional coaches be attached in all the trains passing through Dharmapur-
Morapur-Bommidi routes as people are switching over to trains as the bus fare is quite high.



There is a need to introduce more trains between Bangalore and Kerala which will help to cover many pilgrimage
places falling in this route.

Necessary steps should be taken to commence the sanctioned new railway line between Dharmapur and Morapur
without insisting that the State Governemnt should bear 50% of cost of the project as this project does not involve much
amount. If this project is implemented, it will be a great help for all.

There is an urgent need to convert Omalur to Baiyappanaahalli train line into electric double line.

The Garib Rath which is running through Bangalore to Kochuvelli and Bangalore to Puducherry should have stop at all
Stations and the fare for Garib Rath needs to be reduced to enable the poorer section of the society to bear it.

There has been a long pending demand to introduce a train between Dharmapuri to Jolarpet via Hosur, Krishnagiri
etc. This demand if implemented will be met with the aspirations of the people of three districts.

There is also a strong demand to merge the Hosur to Omalur line via Dharmapuri with Salem Division as Bangalore
Division is not at all paying any attention.

The Canteen, rest rooms and dormitory have not been in operation at Dharmapuri Raiwlay Station for the last one
year and the same be made functional urgently.

The train which was running when the route was in meter gauge between Bangalore-Nagore-Trichy Passenger Train
be operated again on Broad Gauge Route.

The Coimbatore-Bangalore Fast Passenger Train and Salem-Mettur- Hosur Passenger Train should be operated as
promised earlier.

Madurai-Bangalore via Dharmapuri Intercity Express should be re-operated again which was operated earlier.
There is also an urgent need to introduce a Fast Passenger Train between Madurai and Bangalore via Dharmapuri.
The people have been demanding that two coaches exclusively reserved for ladies should be attached in all trains.
The reservation counters should be operated in two shifts at Dharmapuri as the present counters work partially.

There is a strong demand to provide halt for the following trains at Morappur (1) 13352 Alleppey-Dhanbad Super
Fast Express (2 16323 Thiruvananthapuram-Shalimar Express (3) 12507 Ernakulam-Guwahati Express (4) 12758
Coimbatore-Tirupathi Express (5) 13351 Dhanbad-Alleppey Express (6) 16324 Shalimar-Thiruvanathanpuram Express (7)
Guwahati Ernakulam Express and Tirupathi-Coimbatore Express.

The demands made by me in earlier submission are as under:-
A)  CONSTRUCTION OF RAIL OVER-BRIDGES
a) Adhiyaman Kottai Railway Gate falling on the Dharmapuri-Salem National Highway (NH-7)
b) Vennampatti Railway Gate in Dharmapuri town.
¢) Pennagaram Railway Gate (Kumarasamy Pettai Railway Gate)
d) Kadagathur Railway Gate
e) Chinthalpadi Railway Gate
f) Buddireddipatti Railway Gate

There is an urgent need to construct these over bridges at above palces. Allthese places fall under Bangalore
Division of South Western Railway and under Salem Division of Southern Railway. The construction of these over
bridges is very essential as public passing through these gates are finding it very difficult to commute.

B) CREATION OF MANNED LEVEL CROSSING AT SIVANALLI VILLAGE.

Thereis also need to construct a level crossing at Sivanalli under Salem Division of Southern Railways. In the absence



of level crossing at Sivanalli, peole from more than 30 villages have to take the risk of their lives by crossing un-
manned level crossing.

C) STOPPAGE OF TRAIN NO. 2695/2696 CHENNAI-THIRUVANATHAPURAM-CHENNAI EXPRESS AT MORAPPUR
RAILWAY STATION.

Railway Station at Morappur is an ancient Railway Station under the control of Salem Division of Southern Railways
which falls in my constituency. This Station serves the people who are heading towards Chennai and other parts of
the cotunry and the State. Hundreds of people visit the railway station regularly. Dharmapuri District is the most
backward district in the state of Tamil Nadu. Due to this backwardness, the people of this district had to move from
Dharmapuri to for away places for their livelihood and for better prosperity. However, the Train No. 2695/2696

Chennai-Thiruvananthapuram, Chennai Express does nto have a stop at this Station.

D) STOPAGE OF TRAIN NO. 6381/6382 MUMBAI-KANYAKUMARI MUMBAI EXPRESS AND 7229/7230 SABARI
EXPRESS AT BOMMIDI RAILWAY STATION.

Another important Railway Station falling in my district is Bommidi. This station also serves the people of both
Dharmapuri and Krishnagiri districts. However, this stations does not have stoppage for train no. 6381/6382 Mumbai-
Kanyakumari Mumbai as well as 7229/7230 Sabari Express running between Thiruvanathpuram to Hyderabad via
Tirupati. It is pain and pertinent to mention here that when the Mumbai-Kanyamumari GST Express enters Kerala. It
stops at all stations in Kerala.Whereas it does not have a stoppage at many important stations in TamilNadu.

E)  STOPPAGE OF TRAIN NO. 6537/6538 BANGALORE-MANGALORE-BANGALORE EXPRESS AT DHARMAPURI
RAILWAY STATION AND INCREASING ITS FREQUENCY ON DAILY BASIS.

Dharampuri Railway Station under control the Bangalore division of South-Western Railway serves the people of
both Dharmapuri and Kanyamumari heading towards Bangalore. Mumbai, Thiruvanathapuram etc. However, it
does not have a stop for train no. 6537/6538 Bangalore-Mangalore-Bangalore Express. Therefore, I urge upon the
Hon'ble Minister to direct the concerned to make a stoppage for this train at Dharmapuri.

F)  STOPPAGE OF TRAIN NO. 16537/16538 BANGALORE-NAGARCOIL EXPRESS AT DHARMAPURI AND ENHANCING
ITS FREQUENCY.

There has been a popular demand for stoppage of train no. 16537/16538 running between Bangalore and
Kanyakumari (Nagarcoil) Express at Dharmapuri, and also to enhance its frequency on daily basis instead of twice
in a week as there is huge volume of passenger traffic between Nagarcoil and Bangalore daily.

G) IMPLEMENTATION OF NEW TRAIN BETWEEN BANGALORE AND DHARMAPURI ANNOUNCED IN LAST RAILWAY
BUDGET.

A new Fast Passenger Express Train was announced in the last Railway Budget 2011-12, to be operated between
Bangalore and Dharmapuri by the then Hon'ble Raiwlay Minister, but the same has nto yet become a reality.

I am quite sure that this time, the Hon'ble Minister for Railways will definitely consider these issues favourably and fulfill
the Demands of the peole of my district.

With these words I conclude and support the Demands for grant.

*SHRI K. SUGUMAR (POLLACHTI): I thank you very much for allowing me to put forward the following in connection
with the discussion on Demands for Grants of Railways for the year 2012-13 presented by the Government.

In this connection, it is to bring to the kind notice of the government that the entire state of Tamil Nadu is totally disappointed



with the way the Railway Budget neglected the State of Tamil Nadu. The workds which are going on are moving at snail's speed.
Sir, the Palani to Pollachi and Pollachi to Palakkad were supposed to be completed earlier and yet to be completed. There is an
urgent need to speed up the same. Again the work on Pollachi to Pothanur is moving on a very low key level. This work was to
be completed by 31.03.2012. but the way it is moving I am doubt it will take another few years. Therefore, there is an urgent
need to look into it by allotting sufficient funds which will nto only help to complete the project on time as well as to prevent cost
escalation.

I had stressed earlier about the need to construct a new railway station as Halt Station at Atchipatti which is very close to
Pollachi, since the present Pollachi Railway Station is too far away from Pollachi. There is also need to construct new
railway stations at Poolankaner and Thippampatti which are falling between Palani and Pollachi. Similarly, there is also a
demand to construct new railway stations at Kovilpalayam, Thamaraikulam and Chettipalayam falling between Pollaching
and Pothanur. Another important thing which I would like to demand here is for two rail overhead bridges one at
Vadugupalayam and the another at Mullupadi.

As our Hon'ble Chief Minister Dr. Puratchi Thalaivi Amma said that the Railway Budget does not adequately address the rail
infrastructure needs of Tamil Nadu or meet the specific requirements of the State.

The State Government's request for 16 new trains on specific tracks connecting important destinations has been ignored.
The 10 new trains that are to be introduced in the current year are not as requested by Tamil Nadu. The requests for gauge
conversion of six railway lines and electrification of Villupuram-Katpadi section, creation of the Oragadam Rail Link to Avadi
to connect the two industrial hubs with State Cooperation and ouble laning of Villupuram-Tiruchi stretch have nto been
included in the budget. Similarly, it is disappointing to note that there has been no announcement of a dedicated freight
corridor in the Southern Sector originating in Chennai. When the scheme was announced in 2006 in the Eastern and
Western Sectors, the Southern Sector should have been included, considering the importance of Tamil Nadu as a
manufacturing hub. Chennai gets 18 additional suburban services against 75 sanctioned for Mumbai and 44 additional
sercies and 50 new services for Kolkata. Therefore, I urge upon the government to provide justice to the State of Tamil
Nadu as demanded by our Hon'ble Chief Minister, Dr Puratchi Thalaivi Amma. While participating in the Raiwlay Budget, I
wish to take the privilege to mention over here some of the demand concerning my parliamentary constituency. The work
on Palani to Polachi, Polachi to Palakkad and Polachi to Coimbatore of gauge conversion was to be completed by 31.03.
2012, but the way the work is progressing I doubt it will take some more time inviting cost escalation. This is one of the
factors which the Railways are facing all over the country. Sir, there is a growing demand for a halt station at Aachipatti i.e.
Polachi (North) as the present railway station is far away and the Aachipatti is a fast developing area with a sizable
population with a lot of commercial activities. There is also a growing demand to set up stations at Kovilpalayam and
Chettipalayam falling under Palakkad Division of Southern Railway. There were stations at these places, but cancelled
before the guage conversion work. Similarly, there is also a demand to set up a railways tation at Thippampatti and
Poolankanar falling under Madurai Division of Southern Railway . Poolankanar be made as a station with facility for freight
movement as from here a lot of movement of cotton, vegetable takes place and moreover there are many warehouses
existing at this place.

With this I conclude my speech with a request that the Railway may please be kind enough towards Tamil Nadu State and
implement all those demands made herein.



MR. DEPUTY-SPEAKER: Now, the Hon. Minister.

THE MINISTER OF RAILWAYS (SHRI MUKUL RQOY): Mr. Deputy-Speaker, Sir, at the outset, I would like to express my
heartfelt gratitude to the hon. Members like Shri Shri Meghwal ji, Shri Shailendra Kumar ji, Shri Dara Singh Chauhan ji,
Shrimati Meena Singh ji, Dr. Dome, Shri Rao, Shri Lalu ji, Shri Arjun Sethi ji, Shri Panda, Shrimati Chakravarty, Shri Sanjay
Nirupam ji, Dr. Raghuvanshi ji, Dr. Tarun Mandal and others who have participated in the discussion on the Railway Budget
2012-13.

In all, 29 hon. Members delivered their speeches, while 10 others have laid their speeches on the Table of the House. They have
all put forth valuable suggestions. Sir, I would like to assure you and the House that the points raised by the hon. Members will
receive my most serious attention.I will take appropriate action on each one of them, wherever feasible.

The Standing Committee on Railways has tabled their Report on 25th April 2012, having examined the Rail Budget 2012-13
at length. The Committee has made valuable recommendations relating to the Railway Budget. The Ministry will consider
the views and recommendations of the Committee and the hon. Members earnestly and take action as required in a time
bound manner.

The Demands for Grants amounting to Rs 2,42,076 crore are being sought to cover expenditure for financial year 2012-13
including the vote on account of Rs 41,834 crore already approved by Parliament in March 2012.

Madam, former Minister of Railways, Mamata Banerjee, gave Indian Railways a much needed roadmap in the form of
Vision 2020 document. She envisaged that the Indian Railways will cater to the needs of the people across the country and
income strata. The objective was to deepen and broaden the agenda of inclusive growth. I salute the core objective
underlined in her vision to take Indian Railways on a new path of high growth. I am committed to take forward this agenda.
I would also like to place on record my sincere and deep appreciation for railway personnel across the spectrum for their
hard work and round the clock efforts in keeping the wheels of this great organization, which touches the lives of every
Indian moving.

I intend to galvanize efforts towards mopping up resources through non-tariff measures to fill the gap created as a result of
measures announced by me earlier to provide the much needed relief to passengers travelling in Second class, Sleeper
class, AC-3 tier and AC Chair Car classes.

Renewed thrust will be given to PPP initiatives that are in the pipeline and these would be taken forward on a fast track to
augment conventional sources of asset creation. I feel that advertising, as a source of earning, has not been fully exploited.
Considerable potential exists due to the prominent locations, where our stations are located. There would be a focused



approach for utilizing the vacant land and air-space available with Railways, while fully complying with the norms laid down
by the Government.

The Vision 2020 document envisages elimination of accidents on Indian Railways in the next 10 years time. Hon. Members
would have noted that safety has been provided a definite thrust. I would, from my side, assure this House that the safety
initiatives, already proposed would be implemented. Resources required for the purpose would be mobilised and deployed.
Hon. Members are aware that it is accidents at unmanned level crossings that are the main cause for concern. Even though
negligence is invariably on the part of the road-user, Railways feel duty bound to address this issue proactively to avoid the
untold misery caused to many families. Therefore, the commitment to eliminate the Unmanned Level Crossings in a time
bound manner would be pursued with vigour. I am happy to share with the hon. Members that as against 20,786 unmanned
crossings existing in 1995, the number has been progressively brought down and stands at 13,471 at present. Keeping in
view the safety requirement, the number of manned level crossings has increased from 15,435 to 18,315 during the same
period. The construction of ROBs/RUBs is also being given a major thrust to replace these crossings. I can assure the
House that within a very short period, the Railways would be trying to make all level crossings manned, either through
ROBs or RUBs or any other method.

Special efforts would be made in the areas of Track Renewal, Bridges, Signalling & Telecommunication Works, Rolling Stock
and freight terminals, which will help in realizing the vision of transforming the Indian Railways into a technology-friendly
modern organization.

Sir, hon. Members will agree that the Railways are playing a significant role in development in the country by
providing rail connectivity to the remote, backward and tribal regions even when such works are not justified on financial
considerations. Further, railway is an environmentally friendly mode of mass transport. For sustained growth of railway
network, large investments are required. To augment resources for execution of such projects, we have been requesting
state governments to come forward for sharing the cost. The response from the state governments has been quite
encouraging. Our efforts of engaging with the state governments would continue.

Hon. Members have pointed out that very low funding has been given to some new works included in the Budget
2012-13. T wish to clarify that whenever a new work is included in the Budget, the outlays for the first year are usually low
as the funding needs are not high mainly because preliminary activities such as preparing the estimates have to be
undertaken. However, I assure hon. Members that if a particular new project requires more funds than the token provision
made, all effort would be made to provide the same.

Despite our resolve to augment internal resources, the expansion of rail infrastructure would not be possible without
sustained and sufficient budgetary support from the government. The 12th Five Year Plan has been proposed with an outlay
of Rs 7.35 lakh crore out of which Rs 2.8 lakh crore is to be received through the budgetary support. Madam, the Indian
Railways have a large shelf of sanctioned projects under execution. The value of such projects is over Rs 4 lakh crore,
including those under Rolling Stock and Machinery and Plants programs. Since resources available to the Ministry of
Railways to execute these projects are limited, completion takes a long time. I would humbly request the Finance Minister
and the Prime Minister, through this august house, to sufficiently augment the budgetary support so that the Railways are
able to meet the growing transportation needs of the economy thereby fulfilling the aspirations of the people. In fact, I
would urge that one time sanction of funds from the government be considered so that the railways could execute their
sanctioned projects in a time bound manner and improve their revenues. This would be in the overall interest of the
economy as the additional revenue becoming available would reduce the reliance of the railways on further support from
the government.

Some of the hon. Members have expressed concern at the current financial position of the Railways. Position has
been compared with cash surpluses before dividend generated during the period 2004-05 to 2008-09. Position in this regard
was adequately discussed in the White Paper brought out in December 2009. I wish to remind this august House that the
main reason for present financials of the Railways is the additional burden placed by the Sixth Central Pay Commission. The
cumulative impact till end of 2011-12 has been over Rs 73,000 crore. Besides, the downturn in the economy has also been
a factor. I assure the august House that I am constantly striving to improve the financial position of the Railways at the
earliest.

The Members are aware that the operating ratio at the end of 2012- 13 has been projected at 84.9 percent, which
represents a quantum improvement over 95 percent in 2011-12. I wish to share with the august House that the best ever
operating ratio recorded by the railways was 74.7 percent in 1963-64. Thereafter the operating ratio has always been
higher, with spikes in the years of implementation of the recommendations of successive pay commissions. I am confident
that we shall be able to keep the operating ratio at healthy levels in the coming years.



During discussion on the budget, one hon. Member has expressed his concern about the announcement in the budget
speech about setting up of Rail Tariff Regulatory Authority. It may be recalled that in my reply to the discussions in the
august house on 'vote on account' presented in March 2012, I had clearly articulated my decision not to pursue this
announcement. The position remains unchanged.

I am happy to share with the hon. Members that the thrust on electrification of railway routes has yielded good
results. Electrification of 975 route kilometres was achieved during 2010-11. During 2011-12, the target of 1110 route
kilometres plus 220 track kilometres has been achieved. We have fixed an even higher target of 1500 route kilometres for
the current year, which we are confident to successfully achieve.

Another serious concern raised by an hon. Member earlier through you, Madam, was the lack of back up arrangements
to prevent incidents of fire of the type which occurred at Kurla a few days back. While Railways were able to repair the
extensive damage and restore services in 4 to 5 hours, I feel it my duty to inform the hon. Member that such failures shall
be averted with the completion of the challenging work of conversion from DC traction to AC, already commissioned on
Western Railway and targeted for March 2013 on Central Railway.

During the course of discussion on the Budget, hon. Members have raised the issue of progress of work of Rail Wheel
Factory at Chhapra. Execution of the project is being undertaken on turnkey basis, construction work has been completed
and machines have been commissioned. Necessary approval from the Pollution Control Board of the State Government has
been obtained. The testing of the Plant has been carried out successfully and 150 wheels have been cast. Similarly, the
work for setting up of POH workshop to undertake periodic overhaul of 600 coaches per annum at Harnaut has also been
completed. All the Machinery and Plant for Phase-I has been received and commissioned and the workshop has become
operational.

I am also happy to share with the hon. Members that since the time the railways took over the management of Burn
Standard Company Limited and Braithwaite and Company Limited, the two entities have been doing well and we are
determined to ensure that they become even more useful assets for Indian Railways.

As regards the new locomotive manufacturing factories at Madhepura and Marhowra, the progress has been
admittedly slow. It is a widely acknowledged fact that execution of large infrastructure projects through PPP mode,
particularly in developing countries, is yet to get streamlined. These projects must be accompanied by appropriate due
diligence, and I am hopeful that we shall soon be able to resolve the issues involved and move forward.

Madam, hon. Members have raised concerns about the progress of the gauge conversion work on Lumding-Silchar
section. This project had suffered setback at initial stages on account of difficult terrain and high incidence of militancy.
However, thanks to untiring efforts of the staff and officers of North East Frontier Railway, the work is now progressing
well. Similarly, I am happy to share with the august House that the work on Bogibeel bridge across the Brahmaputra is
now progressing well and is targeted for completion in 2015.

The hon. Members are also aware that new line projects connecting Capitals of all eight states in the north east have
been sanctioned and work is in progress.

Coupon Validating Machines (CVMs) are stand-alone machines, working on Central Railway and Western Railway.
These machines are meant for stamping date and time on the coupons already sold to the customers. The CVMs are not
being discontinued immediately. Central Railway and Western Railway have been advised to continue their usage till March
2013. In the meanwhile, the suggestion for integration of CVMs with Unreserved Ticketing System (UTS) has been noted
and the feasibility of the technical integration with UTS will be examined. The Railways are associated with the common
man with more than two crore passengers travelling every day. We realise that much needs to be done to come up to the
full expectations of the passengers as far as the amenities and services are concerned. Efforts to improve these would
continue.

A suggestion was made during discussion on the budget to install systems for automatic door closing on sub-urban
trains in Mumbai. While we shall continue to work on this idea, I wish to share with the hon. Members that due to the huge
rush of commuters handled not only on Mumbai suburban sections but also other suburban services in Kolkata & Chennai,
immediate implementation is perhaps not possible. To tide over the problem of overcrowding, Railways are continually
increasing number of coaches in trains as also increasing the number of trains.

Some of the hon. Members have expressed concern over the standard of catering at the stations and in the trains. I
would like to inform the House that the core catering activity is regaining its feet under the new Catering Policy. I am
confident that the monitoring envisaged under the Zonal and Divisional Control would streamline the system.

A large number of vacancies in the railways has been a cause of concern for hon. Members in the past. I am happy to
share with the august House that the railways have initiated action to correct the position. After streamlining the process
of recruitment, like conducting examination on the same day, setting up of question papers in regional languages, waiver of
examination fees for women, minority and economically backward sections, a recruitment drive was launched and about
75,000 candidates, including about 1400 in RPF have been recruited. In the FY 2012-13, about 1,44,000 candidates,
including about 12400 candidates in RPF, are proposed to be recruited. I can assure the House that the present



recruitment drive will ensure manning of all safety category posts and will also cover posts reserved for SC/ST/OBC
categories and also for persons with disabilities.

Sir, Hon. Members have repeatedly underlined the need to make the Ministry of Railways more responsive to issues
highlighted by them. I wish to state that the Ministry accords highest importance to views, suggestions and demands
received from hon. Members, written references from the hon. Members are invariably replied to. I assure the august
House that I am committed to bringing about a culture of even higher level of sensitivity and urgency amongst my officers
in this regard. I would also like to assure the House that I would be personally responding in writing to all the points raised,
concerned with their States and constituencies, individually by the hon. Members on the floor of the House during the
course of the discussion on this Budget.

I would like to once again thank the hon. Members for their valuable suggestions and immense support given to the
Railway Budget and conclude by requesting the House to approve the Demands for Grants 2012-13 and the related
Appropriation Bill.

MR. DEPUTY-SPEAKER: A number of cut motions have been moved by Members to the Demands for Grants (Railways) for
2012-13. Shall T put all the cut motions to the vote of the House together or does any hon. Member want any particular cut
motion to be put separately?

...(Interruptions)

MR. DEPUTY-SPEAKER: I shall now put all the cut motions which have been moved together to the vote of the House.

The cut motions were put and negatived.

MR. DEPUTY-SPEAKER: I shall now put the Demands for Grants (Railways) for 2012-13 to the vote of the House.

The question is:

"That the respective sums not exceeding the amounts shown in the fourth column of the Order Paper be
granted to the President of India, out of Consolidated Fund of India, to complete the sums necessary to defray

the charges that will come in course of payment during the year ending the 315t day of March 2013, in respect
of the heads of Demands entered in the second column thereof against Demand Nos. 1 to 16."

The motion was adopted.



